
Civil Cril Total Civil Cril Total Civil Cril Total Civil Cril Total

2973 295 3268 109 8 117 122 12 134 2960 291 3251

Civil Cril Total Civil Cril Total Civil Cril Total Civil Cril Total

3 0 3 261 20 281 0 0 0 43 30 73

Civil Cril Total Civil Cril Total Civil Cril Total Civil Cril Total

5286 2977 8263 125 85 210 178 73 251 5233 2989 8222

Civil Cril Total Civil Cril Total Civil Cril Total Civil Cril Total

7 4 11 1335 529 1864 2 1 3 198 120 318

SUPERINTENDENT: STATEMENT

REGISTRAR (JUDL.)

Disposal of cases which are 

more than 5 years old 

during the month

Pendency of cases which 

are more than 5 years old 

at the end of the month

Disposal of cases which are 

more than 10 years old 

during the month

Pendency of cases which 

are more than 10 years old 

at the end of the month

Disposal of cases which are 

more than 5 years old 

during the month

Pendency of cases which 

are more than 5 years old 

at the end of the month

Disposal of cases which are 

more than 10 years old 

during the month

Pendency of cases which 

are more than 10 years old 

at the end of the month

SUBORDINATE COURTS OF MANIPUR

Opening Balance
Institution during the 

month
Disposal during the month

Closing balance at the end 

of the month

HIGH COURT OF MANIPUR

AT IMPHAL

OPENING BALANCE, INSTITUTION, DISPOSAL AND PENDENCY OF MAIN CASES  IN 

THE HIGH COURT AND SUBORDINATE COURTS OF MANIPUR FOR THE MONTH OF 

FEBRUARY, 2022

HIGH COURT OF MANIPUR

Opening Balance
Institution during the 

month
Disposal during the month

Closing balance at the end 

of the month


